CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

JAI CENTRE, 4TH FLOOR, ROOM NO 410, 34, P.D ‘MELLO ROAD

MASJID (EAST) MUMBAI – 400009

Quotations are invited for the disposal of 04 Vehicles {Maruti 800 –        (03 Nos)  & Ambassador – (01 No.)} of the Customs, Excise and Service Tax Appellate Tribunal on ‘as is where is’ basis.  The details of vehicles including their reserve price may be obtained from the above address and the vehicles may be inspected on any working day between 11 AM to 05 PM before 18th July 2008.

2.
Quotations alongwith Pay Order/DD of Rs.  5000/- per vehicle in favour of the Assistant Registrar, CESTAT, Mumbai as refundable deposit amount should reach The  Assistant Registrar, CESTAT, Mumbai on or before         18th July 2008 by 5 P.M.   Separate Quotation in sealed cover should be given for each vehicle.  Tenders will be opened on 21st July 2008 at 2.15 p.m.

3.
The highest bidder has to pay the full amount of tender within 2 days from the acceptance of tender, failing which the amount deposited will be forfeited.  CESTAT reserves the right to reject any or all quotations without assigning/giving any reason.  The purchaser of the vehicle shall be liable to pay any pending dues related to these vehicles.

4. The above mentioned details are also available on www.cestat.gov.in





         (R.C.George)





 Assistant Registrar (MTO)




     CESTAT, Mumbai

